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RJ<:. MOTIONS FOR ADJOURNMENT 

Sbri Muhammed Elias (Howrah): 
Before you take up the next item 
on the agenda, may I make a short 
submission regarding the two Adjourn-
ment Motions? You have been pleas-
ed to convert one of them and admit 
it as a Calling Attention Notice. That 
was with regard to the accident to 
the Dar.a. in which hundreds of 
Indian nationals have sustained 
injurieB or died. About the second 
item, no reaSOn has been stated as 
to why it has been rejected. It is a 
very serious matter. The Minister 
concerned is also present here. 
Thousands of ~ e  are being 
closed down in Calcutta and Howrah. 
The whole city life has been disrupt-
ed as the o e~ have failed to 
supply power. 

Mr. Speaker: Hon. Members in 
their enthusiasm want to resort to 
Adjournment Motions. The hon. 
Member wants to know why power 
is not supplied to Calcutta. Only the 
other day, there has been a Question 
with respect to the DVC as to how 
far it is able to produce sufficient 
power and so on. It is a continuing 
aftair. Hon. em e ~ must know 
that th('y can bring up hy way of 
Adjournment Motions only those 
things which are of recent occurrence, 
say, yesterday or the day before. 
Secondly, it must be of urgent public 
importance, and it ought not to be a 
continuing affair, etc. This is a con-
tiMllng affair and cannot be disposed 
of by way of an Adjournment Motion. 
'That is o~e of the reasons for my dis-
allowin, tt. I do not ~ e all the 
rasons. If I mention one reason, im-
mediately, hon. Members will go on 
discussing whether that reuon is 
right or wrcnll:! Then they w1l1 apply 
tlunnselves \0 theR reasons and ex-
hJ.ust them. 

8hri MuhammecJ ..... : It is not a 
.continuing matter. Last week. sud-
denly, the whole power has been 
stopped. and the whole city life has 
been disrupted. Hundreds of facto-
ries have closed down and hundreds 
.of thousands of o e ~ have been 

Col. Bh4ttachar;ee 

thrown out of employment there. It 
is the duty of the Government to 
intervene with the DVC and other 
authorities to restore the supply of 
power. The hon. Minister is present 
here and at least let him make a 
statement. 

Mr. Speaker: 8hri Hathi was here 
and I asked him about atSimilar ques-
tion possibly put by the same hon. 
Member regarding the supply of power 
to Calcutta. There is a Government 
there and thev will write to them. 
They will kn"ow their difficulties. 
Once again every day he is putting 
that question. I am aware that the 
han. Member is very much interested 
in his constituency and he comes from 
that constituenry. (lnterruptimu). 

Let him hold his soul in patience. 

12.12 hrs. 

STATEMENT RE. COL. BHATTA-
CHARJEE 

The Minister 01 Home Main (Sbri 
Lal Bahadur ShastrI): I shall say • 
few words as to how Col. Bhattachar-
jee is. The House was anxiou.'1 to 
know. No one on our behalf has been 
able to interview Col. Bhattacharjee, 
but the Pakistan Government has 
stated that Col. Bhattacharfee haa 
received only a minor injury and that 
he is well and is able to walk about 
in a normal manner. They have also 
stated that he is being properly look-
ed after. 

Some HOIl. Members rwt'-

Mr. Speaker: That is all the infor-
mation he has. The hon. Minister 
said he will get the Information. Mo-
body can force .... 

Sbri Hem Barua (Gauhati): It 
appears that Pakistan has rejected 
our protest. They have said, he wu 
apprehrnded inside thelr tetlitot7 
while enpled in spyinl. ".. 
chal'les were made and the hon. Minis-
ter is silent on that. 

Mr. .......-: Does the hon. Mem-
ber want our Minister to accept it? 




